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t97~. SHRI MULLAPPAlLV RAMA .. 
CHANDRAN: ·WUI ~bo MiDi_or of 
INfORMATION AND BROADCASTING 
be pleased Co state : 

<I> the Dumber 01 tow~ io tbe Stlte of 
Kerall covered by tbe Doordarsban network; 

(b) ~bether any other townl in tbe 
'State are prop(necl to be brou.bt under tbe 
'network durin. 1987·88; 

(c) if so, tbe details tbereof; and 

(d) the allocation made for tbe purpose 
under tbe Annua' Plan for 1981·88 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROAOCAS fINO (SHRI A. K. PANJA): 
(a) Information about tbe Dumber of tOWOI 
covered by Dt>ordarsban network is Dol 
available. However. so rar at Kerala is 
concerned. two h!gh power (10 KW) TV 
tran'imiClen. one each ut Cocbin aod 
Trivao:1rum. 'lnd three lOOK W transmitters, 
one ea;h at Calicut. Cannanore and Palabat. 
cover ab~ut 77.~% population or the SlUe. 

(b) and (c). Ye1, Sir. Two 100 W TV 
fransmiften one each at Mal1appuram and 
KasBfgod arc proposed to be iosl.alled and 
commiS5ioned duriol 1987-88. " .. 

(d) Equipment for tbe lOO W trans­
mitters It Ma.llatlPuram and K.lar.od is 
~xp~fed to be receiveo and paid for during 
1936 87. A provision of Rs. 1:38 latbs 
t0war}is in~taUation chargea in respect or 
tht"se two transmitten il included in the 
A'lcunl Plan allocation for 1987 ... 88. 

Bonded Labour 

1980, SHRI MULLAPPALLY RAMA­
CHANDRAN: W,ll tbe Minister of 
L" BOUR be pleased to state: 

(8) the Statea/Union Territor,ies where 
b,lOded labC'ur i. atilt conciDuiol; 

. (b) tbe States/U~.ioD Territorie. tbat 
hnve recorded che highett number of bonded 
lahour as on 31 December, 1986; 

(c) tbe Dumber of bonded' labour 
identifted in tho Stato of Keral. .nd the 

t 

Dumber out or them rebabilitated aa OD 
31 Decemblf, 1986; and 

(d) the detai~s of tbe total expenditure 
incurred 00 their rebabilitatioD in Kerala ? 

THE MINISTER. OF STATB OF THB 
MINISTRY OP LABOUR (SHRI P. A. 
SANGMA): (a)' Identification and re­
babilitation of bon~ed" ·Iabour is tbe res­
poDsibility or tbe State Governments. Bonded 
Labour bave been identified in 12 States. 
namely, Andbra Pradesh, Bihar;' Gujarat. 
Haryaoa, Karnataka, Kerala, Madhy. 
Pradesh, Maharashtra, Rajasthan, Orissa. 
TIJIlUoadu and Uttar Pradesh. All Slate .' 
Governmeots and Union Territories. have 
been advised to continue their efforf, to 
identify bonded labour. 

(b) Hilbest number or bonded labourers 
bave been identified in Karnataka followed 
by Orissa and Tamilnadu. 

(c) 823 bonded labourers were identified 
in Kerala uplO 31st December, 1985. No 
bonded labour bas been ident.fiod durio8 
the year 1986. 710 of these have been 
rehabilitated. 48 are not traceable" 3 bbve 
died and 62 do Dot want rf!habilitation as 
they have independent sources of livelihood. 

(d) Rs. 9.53 lakhs blve been rcleasttd 
as Central Share to tbe Kerala Government 
upto 1983-84. No proposal for release of 
fund. bas been received from Kerala 
thereafter. 

Allot_CDt or Fund. under Drougbt 
Prone Area Programme 

1981. SHRIMATI N.P. ,JHANSI 
LAKSHMI: Will the Minister or AGRI­
CULTURB be pleased to state: 

<a) tbe ruods earmarked for Andbra 
Pradesb UDder tbe Drought Prone Area 
Programme flU the Seventh Five Year 
Plan: " 

(b) tpc am Juot speot so rar; and 

• 
(cl wbether tbe programme ia loiol 

on accordin. to tbe scbeduled, if Dot. tbe 
reaSODS tberefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT Of RURAL DEVELOP. 




